22.05.2018

AT 2.15 PM

1. W.P.(C) 4710/2018
CM APPL.18125/2018
CM APPL.18126/2018
CM APPL.18127/2018

AT 10.30 AM

1. CRL.A.20/2018
CRL.M. (B) NO.27/2018

2. CRL.A.125/2018
CRL.M. (B) NO.234/2018

AT 2.15 PM

1. RFA NO. 418/2018

21" MAY, 2018

1111111717

COURT NO.3
(DIVISION BENCH-IT)

FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

THE INDIAN HOTELS COMPANY ABHISHEK MANU SINGHVI, MOHAN PARASARAN

LIMITED
VS NEW DELHI MUNICIPAL
COUNCIL

COURT NO.33
(DIVISION BENCH-V)

PALLAVI SHROFF,ANUJ BERRY,SMARIKA SINGH
SOURABH RATH,SAIFUR RAHMAN FARIDI
P.S.S.BHARGAVA,6 SIDHARTH SHARMA
AVISHKAR SINGHVI,ABHIK CHAKRABORTY
SANJAY JAIN,MALVIKA TRIVEDI

AKSHAY MAKHIJA,YOGINDER HANDOO

RHEA VERMA

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

HARISH @ HUNNY
VS THE STATE GOVT.OF NCT
OF DELHI

GAURAV
VS THE STATE GOVT.OF NCT
OF DELHI

COURT NO. 22

A.K.PADHY,G.P.THAREJA
KEEWAL SINGH AHUJA

TANYA HARNAL,SAHIL VERMA
KEWAL SINGH AHUJA

HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

M/S STALION HOLDINGS PVT.

LTD.

VS PRIYANKA CHADHA & ORS.

SANDEEP SHARMA,RISHA MITTAL

REGISTRAR (LISTING)



22.05.2018

AT 02.15 P.M.

42. O.M.P. (COMM) 247/2017

AT 10.30 A.M.

19. cs(comM) 323/2018
I.A. 11071/2014

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 14 (0s - G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

ARVIND TECHNO ENGINEERS PVT. ANANYA DE, A.K. DE,
LTD. PUNEET GARG

Vs. DELHI METRO RAIL

CORPORATION

*kkkk

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

M/S H.T MEDIA LTD & ANR DHAVISH CHITKARA,

Vs. SUSHEEL KUMAR & ORS NITIN SHARMA
*hkkkkk



	JUDGMENT-22052018
	jud22052018o

